
 

have kept the Chief Justice out of this. I 
would still appeal to you, since a lot of 
damage has been done to the 
constitutional institutions of India. 
Therefore, Sir, I should like to appeal to 
all of you, please do not do further 
damage to the Constitutional institution of 
this country. Let us keep the judiciary out. 
But at the same time do not play with this 
House. Let us not play tricks with this 
Houfe by bringing in the question of a 
Judge. Let us discuss this issue in a 
straightforward manner and let us go back 
to Mr. Bhupesh Gupta's suggestion. Let 
us see whether we in this House can have 
a Committee to discuss this matter Or see 
what can be done. I would like to appeal 
to the Government not to use the Judi-
ciary in this manner because m this 
process you are bringing the judiciary 
into contempt which is most reprehen-
sible. Therefore, I would appeal to you to 
kindly keep the judiciary out. We would 
like to support that the motion to be 
moved should be discussed here. 

SHRI L. K. ADVANI; Sir, while I can 
understand references being made to the 
Chief Justice any remarks that are 
derogatory and that reflect upon the 
conduct of the Chief Justice have to be 
expunged. It is for you to see. 

SOME HON'BLE MEMBERS: No, 
no. 

MR. CHAIRMAN: Calling Attention. 

SOME HON'BLE MEMBERS: After 
lunch. 

CALLING ATTENTION TO A MAT-
TER   OF   URGENT   PUBLIC 

IMPORTANCE 

Recent abnormal rise in prices of 
essential commodities causing hardship 
to common man and the steps taken by 
Government to check the rise in prices 

SHRI DINESH GOSWAMI (Assam): 
Sir, I beg to call the attention of the 
Minister of Commerce, Civil Supplies 
and Cooperation to the recent abnormal 
rise in prices of essential commodities 
causing hardship to the common man and 
the steps taken by Government to check 
the rise in prices. 

 
SOME HON'BLE MEMBERS: After 

lunch. 
MR. CHAIRMAN; You do not want 

the statement. It is a short one. Within 
two minutes he will finish. Then we can 
discuss.. . 

SHRIMATI AMBIKA SONI (Punjab) 
: It is a very important statement. 

MR. CHAIRMAN: All right. The 
House stands adjourned till 2-10. 

The House then adjourned for 
lunch at eight minute3 past one 
of the clock. 

The House reassembled after lunch at 
thirteen minutes past two of the clock, 
Mr. Deputy Chairman    in    the 
Chair. 
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SHRI LAKSHMANA MAHAPATRO 
(Orissa): Price of everything is rising and 
from time to time a review if being made. 
But what sort of review is being made we 
do not know. 

SHRI DINESH GOSWAMI; Mr. 
Deputy Chairman, Sir, the Minister has 
agreed, or has admitted, that there has 
been rise in prices of various com-
modities, including essential commodi-
ties; but his statement is greatly dis-
appointing fj>r the simple reason that it 
does not \reflect the urgency of the matter 
and does not take into account the vital 
causes for the price rise. He has said that 
it is because of the price rise of petroleum 
products or other reasons, but he has 
failed to mention that if there has been a 
price rise in this country, and more 
particulraly of those commodities which 
affect the common man it is because of 
the wrong policies of the Government 
and the budgetary imposts.   Sir, it was 
apparent 



 

when the Budget was presented that there 
was going to be a massive spurt of 
inflation in the country because the 
Budget reflected a previous deficit of Rs. 
1590 crores and the present year's deficit 
of Rs 1359 crores. The net effect of 
Excise duty was to the tune of Rs. 6«5 
crores, there was a hike of Railway fare 
and tax levies on many essential 
commodities. To a layman, not to speak 
of an economist, it was apparent that the 
prices were going to rise enormously. But 
the Finance Minister came up with a 
statement that the price rise in the whole 
year because of the budgetary imposts 
would be only to the extent of one per 
cent. Sir, I consider that if somebody 
should get the Nobel prize for any piece 
of fiction, the Finance Minister should get 
it for this outstanding fiction that he has 
written after the Budget proposals. This is 
Sir, the most ridiculous, absurd and silly 
statement of the year. Even the econo-
mists had immediately reacted after the 
presentation of the Budget proposals that 
the minimum percentage of price rise will 
be to the extent of 6 per cent. And what 
do we see? We see that the Finance 
Minister, Mr. Charan Singh—who is not 
here—had to admit within a short time 
that the wholesale price index had gone 
up by 3 to 4 per cent within a few weeks 
of the presentation of the Budget, but still 
he wanted to project to the country that 
this 3 or 4 per cent increase in prices was 
not because of the budgetary provision 
but for other reasons. But, is it not a fact 
that the Budget should have taken into ac-
count the total picture of the economy 
and if there were other reasons for the 
price rise, he should have taken corrective    
measures in the Budget? 

It is no use saying that this price rise was 
not because of the budgetary provision. I 
contend and maintain that it was to a 
great extent due to the budgetary 
provision. What is the impact on the 
common man today. Let us look to some 
of the indices. The price rise index in this 
country today according to the official 
wholesale price index during the first two 

weeks of March this year—these are your 
figures, not mine—is this: There has 
been 8 per cent rise in the price of 
kerosene; 5 per cent rise in that of the 
groundnut oil; 6.1 per cent, synthetic 
detergents; 12.7 per cent, tooth paste; 5.4 
per cent, soap; 28.2 per cent matches; 2.8 
per cent, blades; 2 per cent, paper; 1.4 
per cent, vanas-pati; 1.9 per cent, 
mustard oil; 1.7 per cent, coconut oil; 4.3 
per cent, cotton seed oil; 11.1 per cent, 
cigarettes. Of course, you might say that 
this is not an item of mass consumption. 
Even the price of bidi the poor man's 
item has gone up by 9 per cent. 

SHRI N. K. P. SALVE (Maharashtra) : 
Seventy-five per cent in the price of 
pulses. 

SHRI DINESH GOSWAMI: I do not 
have official figures of the increase in the 
price of pulses. But anyone who goes to 
the market knows that it has gone up by 
more than 20 to 22 per cent. There has 
been a marginal rise in the price of rice, 
barley, onion, banana, meat, tea, sugar 
and gur, and I do not know what item I 
cannot include, of common man's 
consumption in this list. The price of 
everything has risen. The wholesale 
prices, contrary to all your expectations, 
have gone up by 4.4 per cent up to the 
31st March as compared to the cor-
responding figure for the last year. And 
what is more significant and of greater 
concern is that the price of intermediate 
industrial products like paper, leather and 
chemicals, have gone up again 
enormously. The price of paper, 
according to your own estimates, has 
gone up by 4.5 per cent and leather by 11-
2 per cent. The price of all the items 
which are for mass consumption of the 
common man, has gone up. If you look to 
the report given in the Hindustan Times 
of today, the correspondence has reported 
about the price rise in various States. I do 
not have the earlier issue with me. In 
Rajasthan it has gone up by 56 per cent. 
This is the observation of the 
correspondent in the Hindustan Times of 
today: 

161      Calling Attention re.             [2 MAY 1979 ]     price rise of Essential         162 
Commodities 



163     Colling Attention re.              [ RAJYA SABHA ]           price rise of Essential      164 
Commodities 

[Shri Dinesh Goswami] 
"Rajasthanis, 56 per cent of whom live 

below the poverty line, for geophysical as 
well as historical reasons, are probably the 
hardest hit by the post-budget price hike. It 
has been etsimated that the expenditures of 
small and middle class families in... (in 
various towns) ...has been pushed up by 10 
to 15 per cent" 

Here he has given the statistics" to show how 
sugar has gone up from Rs. 2.35 kg. to Rs. 
2.90 kg. Coming to Orissa, the correspondent 
writes that the price rise has been 10 per cent 
minimum.    He writes: 

"True, post-budget prices in Orissa have 
certainly not gone berserk. But the price 
rise in recent weeks completely belies Mr. 
Charan Singh's forecast that inflation 
would be contained within barely one per 
cent. While the prices of certain essential 
commodities .. have gone up by more than 
25 per cent." 

In the State from which I come because of 
transport difficulties, the prices there have 
gone up by 5 to 10 per cent more than the 
prices at which We get the commodities at 
least in Delhi. 

Now, as I have said, this is because of the 
bankrupt policy of the Government, and this is 
reflected in all the statistics which have come 
from it. The sugar price has gone up and the 
simple reason why the sugar price has gone up 
is that even against the advice of the 
Commerce Ministry, sugar decontrol was 
approved by our Cabinet. This thing was 
raised in the Lok Sabha and in this House 
also. Up till now have you been able to do 
anything except saying that this thing is under 
constant review? You have given warnings to 
the traders. Have you taken any action against 
any one of the traders. My point is that you 
cannot **ecause your whole Government is 
under the clutches of the traders. Well, Mr. 
Mohan Dharia is not here, but his colleague is 
here. Is it a fact thata as it appeared in the 
report of the Hindustan Times of the 15th 
April that the vanaspati traders 

were warned by you and when Mr. Mohan 
Dharia asked them to reduce the price, the 
traders retaliated by saying that they would 
close down production and starve the 
consumers? And then from your Ministry a 
threat was given that action would be taken. 
At least the statement that appeared in the 
Hindustan Times of the 15th April, to my 
knowledge, has not been contradicted. 
Therefore, in this context, I would like to put 
certain questions and I would like to have 
your answers. Have you made now a re-
evaluation of the effect of your budgetary 
provisions or do you still stick to your original 
statement that the price rise will be only to the 
extent of one per cent? And if your Finance 
Ministry officials, who are writing brilliant 
fiction are still sticking to that figure, I would 
like to know from you if you are prepared to 
accept an assessment made by some 
independent body of economists as to whether 
the statistics given by the Finance Ministry 
officials are correct. And if the independent 
body of economists comes to a different 
conclusion, will the Finance Ministry offi-
cials- be prepared to share the responsibility 
or take the responsibility of causing so much 
hardship to the common man? 

Then I would like to know what 
has happened to your brilliant in 
tegrated distribution   system.......................  

SHRI LAKSHMANA MAHAPATRO: 
Production-cum-distribution system. 

SHRI DINESH GOSWAMI: ... produc tion 
-cum- distribution system. Mr. Dharia seems 
to be treated like a baby by the Government. 
Every time he makes a solemn statement but 
we do not find... 

SHRI PILOO MODY (Gujarat): I am 
against it. 

SHRI DINESH GOSWAMI: I know you 
are against it. _ Every time you talk about it. 
But wFTat is the position of the Government? 

MR. DEPUTY CHAIRMAN: Please be 
brief. 
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SrtKl   DINESH  GOSWAMI:   I   am 
concluding. I know you have always given 
very  strong  warnings  to    the traders.    It 
is more than two months since the Budget 
was presented. Have you taken   action     
against   a   single trader?    If not, what is 
the use    of this     threat?    Have you taken    
any action—I would like to know—under 
the provisions of the Essential   Com-
modities Act against a single   trader? My 
last question is this.   If you really feel that 
anyone responsible for   the price rise 
should be held guilty, then are the Finance 
Ministry officials prepared to take the 
responsibility    because it is they who are 
responsible for the price rise?   Are you   
prepared to quit because the entire price rise 
is because of your wrong and bankrupt 
policies? 
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SHRI DINESH GOSWAMI: He has 
given certain figures. For how many 
years has he given them? 

MR. DEPUTY CHAIRMAN: He 
wants to know for what period you have 
given the figures. 

SHRI KRISHNA KUMAR GOYAL: 
For 1978 (January to November). 
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SHRI   N.     P.     CHENGALRAYA 
NAIDU      (Andhra     Pradesh):     Mr. 
Deputy Chairman,  Sir, I have    seen the prices 
of every commodity   going up  except  the 
prices  of agricultural products.    If I produce 
rice or wheat or anything else, the prices go 
down and the prices of other things go up. 
Take the price of rice.    It has    gone down 
below the  rate  fixed by    the Government.    I 
have  myself undersold my paddy.    Wheat is 
being undersold in many places.    When    the 
produce goes to the middleman, then its price 
goes UP- Who is responsible for this?   The 
Government is responsible for this.   I 
undersell my paddy. I undersell my other 
products.    But 



 

[Shri N. P. Chengaraya Naidu] 
when  these things  reach  the  consumer,     the 
prices   go up.   Where   is the defect?    It is in 
the distribution. The  Minister took over two     
years hack.    But he has  not  implemented the 
new scheme for the last two years though he 
says every time that   the new scheme is 
coming.   I do not know what type of scheme is 
coming and how it will function.   Even two 
years back, the Indian Oil Corporation and the  
Petroleum   Ministry     introduced some 
outlets in some places attached to the oil 
distribution pumps.   Sir, in these multi purpose 
outlets, not   only this oil but all the essential 
commodities  including iron, cement,  fertili-
zers,   pesticides,   medicines,    etc. are sold.     
The prices  came  down.     The control cloth is 
sold, and the price has come down.   After   
that,   they   said that  they would  extend  this 
to    all diesel bunks, but they have not ex-
tended it.   I can assure you that those are 
functioning well. But they are not doing it in 
other    places.    So,    Sir, there is a mistake in 
the distribution system.    The Government 
must take into consideration the price at which 
the agriculturists  sell  at  the  village level,   
and what the profit is at   the middleman's 
level, and what the price is when it comes  to  
the  wholesaler and when it goes to the retailer 
and the consumer.    Sir, there is    a    big 
difference in the price at these different levels.  
And this  difference must be reduced. 

Sir, take the question of pulses. Whatever 
is in shortage here, our Government is trying 
to import it. They know only that. They do 
not know the other way. Why cannot this 
Government say that those who produce 
pulses will be given some subsidy, some 
reduction in the water rate or the land 
revenue? You offer them incentives and they 
will produce more. Instead of that, our 
Government will say that we will import. 
That is the only thing they know. How must 
of foreign exchange they are losing by 
importing them? Earlier, we were exporting 
steel. Now, we are importing steel. Now the 
prices of steel have gone up.   From Rs. 
2,609,   they 

have gone up to Rs. 4,600.    Steel    is also an 
essential commodity for    the agriculturists.   
They have to purchase the electric motors.   
Due to the price rise in steel, now they have to    
pay more.   The oil prices have also   gone up.    
Sir,  in  the  new    Budget,    the Finance 
Minister gave us a reduction of Rs.  5 per bag 
of fertilizers.    We have got a reduction of Rs. 
5 in    the case of urea.    That is all.    But how 
much are we losing on diesel?   I purchase 20 
bags    of    urea and    I save Rs. 100.    But I 
am losing Rs. 500 on the purchase of diesel oil.    
I am losing so much of diesel,    cement, iron, 
etc.    Reduction in   the price of urea is only a 
small mercy shown to   us. And these people 
call it a 'kulak Budget'.    Actually what is the    
amount that these business people like    Shri 
Sitaram Kesri are making?   And they call us 
all names.   Butj actually,   we are the losers.   
The urban people have benefited.    They     
call this a  'kulak Budget'.   But they are the 
people who are  benefited,     those   people     
who had the stocks of iron and steel have 
benefited.    The steel was selling   at Rs. 
2,600.   After the Budget, the price went up to    
Rs.    4,600,    and    every merchant made 
lakhs of rupees, and nobody knows whether 
they pay the income-tax or not. 

Now, Sir, take the question of sugar. I was 
getting Rs. 130 per tonne of sugarcane when I 
was supplying it to the factory. But, due to our 
Government's policy, it came down to Rs. 110 
or Rs. 100. After the Janata Party came to 
power, we thought the prices of sugarcane will 
go up.-But they reduced it to Rs. 110. Now, 
Sir, at Rs. 110 per tonne, the consumer must 
actually get sugar at Rs. 2.25 per kg. But the 
consumer is not getting at that price. The 
agriculturist is deprived of his money. The 
consumer is deprived of ttie benefit. The 
consumer has to pay Rs. 2.75 or Rs. 3 per kg. 
This is the position. Who is at fault? Sir, the 
Government is at fault; the distribution system 
is at fault . I do not know whether it will come 
to Rs. 2.25 or Rs. 1.75 when you give it to the 
diStri- 
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bution centre from the factory. You have 
been saying that you will introduce the new 
system soon. I do not know when the new 
system is going to be introduced. According 
to the list of shops that they have selected, . 
they have not selected more shops. They have 
selected only a few cooperative societies in a 
district. If you have to purchase these 
consumer articles in that co-operative society, 
you have to walk 3(1 miles or 40 miles. And, 
what is the amount that you gain? You do not 
gain much. You have to pay the bus charges 
and the train fare and you will not gain much. 
So, my request to the hon. Minister is that 
they should start as many centres as possible, 
distributing centres. You should also ask all 
the petrol dealers to have multi-purpose 
outlets in every petrol depot. It must be a 
compulsory thing, these multipurpose outlets 
so that these things are sold to consumers at a 
reasonable price. There should not be much 
difference between the cost of production of 
a thing and its sale price. If this is not donej 
there is no use of opening more distribution 
points. 

The hon. Minister says that the new 
distribution system is going to come into 
effect from 1-7-1979. There is plenty of time. 
Now at least let them ask the State 
Governments to select more centres for 
distribution and issue an order to the oil 
distributing companies to start multi-purpose 
outlets and sell these things there. I would 
request the hon. Minister that he should ask 
these distribution centres not only to sell 
consumer items like dal, pulses and 
foodgrains, but also things like cement and 
steel which we need in villages and electric 
motors and such other things must also be 
sold by these consumers distribution centres. 
Otherwise, there is no use of having these 
distribution centres. The Government is 
gettin bad name because the Ministers are 
not taking proper steps. For this reason the 
Government is getting a bad name and the 
Party is also getting a bad name. Actually, 
the agriculturists have supported the Janata 
Party 

in the previous elections and they are 
expecting much from this Government but. in 
fact, they have not received anything. I hope 
the Government will start more distribution 
centres and see that the prices come down. 
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SHRI ANANDA PATHAK (West Bengal): 

Mr. Deputy Chairman, Sir, at the very 
beginning you yourself pointed out that this 
issue is very important, i share that view and I 
draw the attention of the House   as 

well as of the Minister concerned to the fact 
that the prices of all the essential commodities 
are going up and that is affecting the life of the 
people. The prices of the articles of day-to-day 
needs are going up every day and there is no 
sign of the prices coming down. Specially we 
And this trend in the case of certain essential 
items immediately after the presentation of the 
General Budget as well as the Railway Budget 
when prices of all the essential commodities 
started rising. Prices of items like the match 
box, soap, sugar, vegetables, salt, coal, pulses, 
cement and everything are going up. Sometime 
back we found that the price of edible oil went 
up very high. But it was varying from State to 
State. la some States we found that its price 
went up to Rs. 18.20 per Kg. Therefore, we, 
our party, as well as the Left Front 
Government in West Bengal have all a'ong 
been demanding that the Central Government 
should take over wholesale trade of all the 
essential items; at least, it should take over 
wholesale trade in items like rice, wheat, sugar, 
salt, pulses etc. and these items should be 
distributed through the public distribution 
system. Only then can the prices be checked. 
We can thus ensure distribution of essential 
items at cheaper prices to the consumers. 
Otherwise, I am afraid, whatever system is 
introduced by the Government, it would not 
work. Sometime back, at the meeting of the 
Consultative Committee of the Ministry of 
Commerce, Civil Supplies and Cooperation, I 
raised this point and in reply, the Government 
stated the same thing. But where is the guaran-
tee that this public distribution system through 
cooperatives and fair-price shops would work, 
and what the Government proposes to do? 
Unless supply of these essential articles is 
ensured, how can they ensure distribution oi 
these items to ordinary people? Therefore, my 
proposal is that the Government should take 
over the wholesale trade of these articles and 
distribute them through the public distribution 
system 
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so that the priceg of these articles are the 
same in all the States, without any variations 
as is happening now. I have a very bitter 
experience in this regard. We also sometimes 
work in the co-operatives. What happens is 
that with good intentions we start the co-
operatives to supply cheaper goods to the 
people, but there is no guarantee for the 
supply of these goods. When we go to the 
wholesale co-operatives, they say that they 
had not received the supplies from the 
Government. Therefore, the very root of the 
problem is that unless the Government 
guarantees regular supplies through the 
public distribution system, this system will 
not work. The Government is saying that they 
will introduce this system from the 1st of 
July. That is all right. But if there is no 
guarantee for regular supplies, for some time 
it mav work but thereafter it will collapse. I 
do not know what the Government is thinking 
of, but I again emphasise that the 
Government should take over . the wholesale 
trade of all these commodities and ensure 
regular supplies of these articles through the 
public distribution system to the co-
operatives and other agencies. Then only will 
this system work properly. So I request the 
Minister concerned to assure us that the 
Government would consider this proposal of 
taking over of the wholesale trade and 
distributing articles through the public distri-
bution system. Otherwise, this system will 
not work and the same thing will be repeated. 
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PROF. SOURENDRA BHATTACHARJEE 

(West Bengal): Mr. Deputy Chairman, Sir, I 
would start from the point at which the 
Minister gave the last reply, that is his faith in 
the mixed economy. But the fact remains that 
the initial statement says about the mixed 
economy which has been operating in our 
country. Perhaps this term is in vogue in our 
country only. It is another name for the 
capitalist economy. It is because of this 
economy that the Government has not been 
able to check the rise in the prices. And this 
time also the ' statement of the Minister says 
that they were not able to take preventive steps 
in regard to the rice in prices. The Minister 
says that in At^in cases the increase was 
seasonal. I do not know whether he meant that 
the increase after the presentation of the 
Budget is also seasonal. This has been seasonal 
year after year. The same phenomenon has ben 
repeated. Notwithstanding that, the 
Government puts greatest reliance on the 
economy but no preventive steps are taken so 
that the same experience is not repeated. 

Notwithstanding the optimism of our first 
Deputy Prime Minister and Finance 
Minister—this statement was made earlier at 
the time of the presentation of the Budget that 
the increase in the price would be less than 1 
per cent—the Ministry of Commerce ought to 
know better, it is they who operate in the field. 
Therefore, it was their obligation to lake 
preventive measures. The Minister earlier said 
about raising of products, display of prices this 
and that thing and that supply was better. But 
the Minister did not say whether the increase 
was reflected in the price displayed or it was a 
sort   of   black 

market price or that the actual price was 
higher than the displayed one. What steps 
were taken by the Government to prevent 
these things? That has not been said. 

SHRI KALYAN ROY (West Bengal) 
What is this and that? 

SHRI SOURENDRA BHATTA-
CHARJEE: That does not matter. That is 
recorded. It is for the purpose of record. You 
know that for the purpose of record, the 
Minister continues to say that they are 
keeping a watch. The Minister of Finance, our 
first Deputy Prime Minister, the day after 
yesterday, issued a stern warning to the 
traders. 

SHRI KALYAN ROY: No. He issued a 
stern warning 10 the working class. The 
Finance Minister said that he knew that the 
price was going up but that the working class 
should tighten its belt.   That is what he said. 

SHRI     SOURENDRA      BHATTA-
CHARJEE:   I stand corrected by him. But 
anyway, the fact remains that he is keeping a  
watch on the situation, a very close watch, a    
very   careful watch on the situation.    Has it 
gone in  public  interest?    There  has' been a 
steep increase in the price of all the essential 
commodities beginning  frcm certain  types  of  
cereals    also,    then sugar, kerosene oil, edible 
oil and all types of things.   This is the position. 
When the Budget was    presented    it was 
thought that there was a declaration  of war  on  
the  common  man, and now the rise in price 
has shown from which side that declaration has 
been  put  into  effect.    So, what    we would 
demand from  the Government is to stop the 
source of cutting    the cost of the common 
people.   There is manipulation  by the  traders,  
by  the business community.    The hon. Mem-
bers have suggested that it should be taken 
over.    He said that the wholesale   business   
should   1>e   taken   over. I say that the entire 
business in essential commodities and of 
course,    production  which is  the  source    
shouid be     taken    over    and    arrangement 
should be made for the    system    of public 
distribution. 
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We have been listening about the 
declaration. The Minister has once again 
assured that it will do so on the 1st of July, 
that is on the public distribution system, about 
28 months after the assumption of power by 
the Government. If that schedule is disturbed, 
who will save us? Nobody knows. Can the 
Minister assure us that effective checks will 
be instituted on the business community and 
steps wil] be taken ultimately to take over the 
production and distribution? And will the 
people be assured that the public distribution 
system that will be introduced from the 1st of 
July will cover all the essential articles and at 
the same time, a reasonable price will be 
exacted from the people? 

 
SHRI SOURENDRA BHATTA-

CHARJEE: What will be the price level? 

 
SHRI KALYAN ROY: What is "cheaper" 

in Hindi? He should speak either in English or 
in Hindi. 

SHRI PILOO MODY: Sir, this is not fair. 
He can also be either a revolutionary or a 
bourgeois. He cannot be both. 

*SHRI E. R. KRISHNAN (Tair.il Nadu): 
Mr. Deputy Chairman, I would like to ask 
some questions on the Calling Attention 
Notice on recent abnormal rise in prices of 
essential commodities. 

(a) Is it not true that the dearness was 
caused because of inflation, less production, 
and the import of essential commodities used 
in our day-today life? 

(b) Is it not true that the dearness was 
caused because there has been difference of 
opinion between the Department of 
Commerce and other departments? 

(c) Is it not true that the deamess was 
caused since more producers a.id merchants 
have been hoarding the essential commodities 
and selling them later on as they like? i 

(d) Is it not true that not only the 
merchants, but also some land-lords and 
merchants in the ruling party have been 
putting pressure on Shri Mohan Dharia, 
Minister of Commerce to withdraw the public 
distribution system of essential commodities 
which he wants to introduce with effect from 
1st July, 1979? 

English translation of original speech in 
Tamil. 

 

SHRI LAKSHMANA MAHAPATRO: Not 
only is the economy mixed but the language 
also is mixed. 
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(e) Is it not true that there has been no co-

ordination Committee yet functioning between the 
Ministry of Commerce and other Ministries—viz., 
Petroleum and Chemicals, Railways, Steel, Home 
and Food, arid hence there has been abnormal 
increase in prices? 

(f) Is it not true that since ihn present 
government does not follow the policy of previous 
government of not encouraging the private sector, 
there has been abnormal rise in prices? I would like 
to know the number of public undertakings 
established under the present government since it 
came to power. 

(g) Is it not true that even a match 
box is not available at the price ad 
vertised by the Finance Ministry in 
their adevrtisement showing the in 
crease and decrease in the prices of 
essential  commodities? 

(h) I8 it not true that the essential commodities 
required by poor men tor their daily use—such 
as—vegetables, firewood, Coal, Kerosene, Soap, 
Tooth-paste, Edible Oils, Pulses and Baby food 
etc.—are being sold at a high rate even in Delhi, 
inspite of the concessions announced by the 
Ministry of Finance? 

(i) Is it not true that the housebuilding 
materials—such as steel, timber, paint and cement 
etc. arc being sold at a high rate? i would like to 
know as to what steps have been taken by 
government to control their price. 

(j1) Poor people have to wait in a long queue 
for hours together to get even one litre of 
Kerosene Oil. To avoid such a grim situation, the 
Minister of Food in the Government of Tamil 
Nadu had suggested for delegating the power of 
appointing wholesale dealers in Kerosene to the 
State Governments. Is it not true that the dearness 
in Kerosene was caused, because that suggestion 
was not accepted? 

(k) Is it not true that since the Janata 
Government pursues a wrung economic 
policy, there ha3 been an abnormal 
increase in prices of all essential 
commodities—excep't wheat and rice? 

Mr. Deputy Chairman, the people have 
been suffering a lot due to an abnormal 
increase in prices—on an average at about 
25 per cent—for the last two months. 

I, therefore, request, the Minister, Sir, 
on behalf of the poor people in our country 
to find out a permanent solution to the 
problem, it may be solved by opening fair-
price shops throughout the country i.e. one 
fair price shop for one thousand families. 
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SHRI PILOO  MODY:    May    I say 
something? 

MR.  DEPUTY CHAIRMAN:  Let  us 
finish this first. 
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DR. MALCOLM S. ADISESHIAH 

(Nominated): Mr. Deputy Chairman, Sir, 
following what Mr. Sinha has said, I have only 
one main point to make. The official position 
on prices is that in six weeks, that is to say, 
from 24th February to 7th April, there has 
been a 4.87 per cent increase. Projecting this 
over the year, this is a 38.4 per cent increase in 
prices, which has never taken place in India. I 
am one of those who are monitoring every 
week what is happening to the prices on the 
basis of the price indices which are published 
by the authorities. Mr. Deputy Chairman, Sir, 
may I tell both the Minister of Civil Supplies 
and the Minister of Finance that, I am afraid, 
that this is not happening as  a  result     of the 
Budget and 
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that this price rise, I am afraid, is not seasonal. 
My prediction now is that by the end of July 
we can decide whether this increase at the rate 
of 38 per cent is something of a long-term 
nature—a rise which is higher than what we 
had in the years 1973 and 1974. Therefore, I 
feel that though Mr. Goswami and his 
colleagues put this Calling Attention Motion to 
the Department of Civil Supplies and Co-
operation, the issue • which has been raised is 
beyond that Department. It is a question for the 
Government as a whole. And, therefore, my 
suggestion is that the Government, as a whole, 
should now take a view on this. It goes well 
beyond the purview of demand and supply 
increases, which the Department of Civil 
Supplies is working on. I wish them all good 
luck. But we are back again to the 1973-74 
situation, when the Government, as a whole, 
has to take an integrated position on this 
question. 

I would suggest, Mr. Deputy Chairman ,Sir, 
that unlike what we did in 1973-74, we should 
now begin preparing a plan, on the assumption 
that, I am right and those who do not agree with 
me, are wrong, and that there is developing an 
inflationary situation. The plan will have to be 
multifaceted, starting with control of money 
supply and credit. Shri Sinha has said that price 
rise is because of credit to the commercial 
sector. I do not agree with Sinha that it is so. It 
is not the amount of business credit which is 
serious. It is the increase in the money-supply 
in the hands of the public. We have now got the 
compulsory deposits that we had deposited in 
the last three years. You should prepare a plan 
to see what we will do with the compulsory de-
posits that you are returning and how to 
immobilise the surplus resources  in the hands  
of the      black 

marketeers etc. Unlike Mr. Naiiu I believe 
that we should for specific pin-poses use 
foreign exchange to import certain goods  in  
order to keep 
down  the prices,  if necessary.      We 

should increase the supply base and above all 
improve the public distribution system which, 
I hope, will not only improve in terms of the 
quantity of goods distributed but also 
penetrate into the rural areas. I do not know 
whether I am right. But so far as my 
knowledge goes Kerala is the only State in the 
country which has public distribution system 
which reaches every village. It is the vilagers 
who are suffering more than us, the; middle 
class people. So my proposal is that the 
Government should take an integrated look at 
the [price situation. The Ministry of Finance, 
the Planning Commission and all those 
involved in the management of prices should 
prepare a plan which must be put into 
operation. 

 

MR. DEPUTY CHAIRMAN: Now we 
will take up another business. Yes, 
Messages... 
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MESSAGES FROM THE LOK 
SABHA 

(I) The Kosangas Company 
(Acqusition of Undertaking),' 
Bill,   1978. 

(II) The Parel Investments and 
Trading Private Limited and 
Domestic Gas Private Limited 
(Taking Over of Management)   
Bill,   1979. 

SECRETARY-GENERAL: Sir, I have 
to report to the House the following 
messages received from the Lok Sabha, 
signed by the Secretary of the Lok 
Sabha:— 

(I) 

"In accordance with the provisions 
of Rule 96 of the Rules of Procedure 
and Conduct of    Busi- 

 

(Shri Shiva   Chandra Jha continued to 
speak) 

(Shri Shiva   Chandra Jha  continued to 
speak) 


